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The Minister of Information and
(Shri Raj Bahadar): (a)
and (b), Out of the total grant of
Rs, 19.02 lakhs sanctioned to the Uni-
versity of Kerala by the University
Grantg Commission during 1965-66, an
amount of Rs. 16.37 lakhs was paid to
the University during that year. The
grants which could not be paid to the
University by the end of the last
financial year would not lapse till a
period of one year from the issue of
the sanction letters.

Oommisgioner for Public Grievanses

2732, Shri Surendra Pal Singh:
Shri P. C. Borooah:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is g fact that the
Commissioner for Public Grievances
has submitted a detailed report on
the functioning of the Commission and
has described the entire machinery as
inadequate and ineffective and has
asked for more powers for itself;

(b) if so, Government’s
thereto;

(c) whether there is any proposal
to make some changes in the present
set-up to enable it to function more
effectively; and

reaction

(d) if so, the broad details thereof?

The Deputy Minister in (he Minis-
try of Home Affairs (Bhri Vidya
Charan Shukla): (a) Yes, Sir. In this
connection, attention ig invited to part
(b) of the Starred Question No, 462
answered on November 23, 1966.

(b) The Commissioner’s recommen-
dations are under consideration of the
Government.

(c) and (d).
of (b) above.
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Archaeological Survey of India
Centenary Celebrations

Cilkac

2734. Shri Sidheswar Prasad: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that the
Archaeological Survey of India
celebrated its Centenary in 1961;

(b) if so, the gmount which was
sanctione@ and that actually spent;

(c) whether there was any mis-
utilisation /misappropriation of the
fund and, if so, the persons responsi-
ble for it and the action taken against
him;

(d) whether any enquiry has been
made into the matter by the Special
Police Establishment and, if so, the
findings thereof; and

(e) if the replies to parts (c) and
(d) above be ip the negative, the
reasons for the delay?

The Deputy Minister in the Mimistry

of Education (Shri Bhakt Darshan):
(a) Yes, Sir.





